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Preferential Treatment to Railway-
men’s wards in regard to Employ-
ment

2841 SHRI VASANT SATHE:
SHRI K, RAMAMURTHY:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Ministry is consi-
dering a proposal to accord a prefer-
ential treatment to railwaymen’s
wards in employment;

(b) if so, details of the proposal
under  consideration;

(c) the decision taken in the mat-
ter; and

(d) whether views of the Law/
Home Min#stry have been sought/
obtained and details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAIL-
WAYS (SHRI SHEO NARAIN) (a)
to (d). A proposal has been under
consideration for giving some preferen-
ce to wards/sons/children of retired
employees on compassionate grounds
taking into account the indigent cir-
cumstances of the family. It is under
examination in consultation with the
Law Ministry.





